FORM A
PUBLIC ANNOUNCEMENT
( Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017 )

FOR THE ATTENTION OF THE STAKEHOLDERS OF MUELLER PROST SHARED SERVICES PRIVATE LIMITED

1 |NAME OF CORPORATE PERSON lMueIler Prost Shared Services Private Limited
DATE OF INCORPORATION OF CORPORATE
2 PERSON 02 May 2017
HICH RPORAT
3 PUITEINIEF S g CORPORATE Registrar of Companies - Mumbai

PERSON IS INCORPORATED / REGISTERED

CORPORATE IDENTITY NUMBER / LIMITED
4 JUABILITY IDENTITY NUMBER OF CORPORATEJU74999MH2017FTC294562
JPERSON

ADDRESS OF THE REGISTERED OFFICE AND
5 JPRINCIPAL OFFICE (IF ANY)OF CORPORATE}4/B, G. Mayfair 26, S.V. Road, Bandra, Mumbai, Maharashtra 400 050
PERSON

LIQUIDATION COMMENCEMENT DATE OF
6 |corRPORATE PERSON 24 July 2024

Name : Dhanshyam Patel

NAME, ADDRESS, EMAIL ADDRESS, TELEPHONEJAddress : 322, Zest Business Spaces, MG Road, Ghatkopar East, Mumbai 400 077
7 INUMBER AND THE REGISTRATION NUMBER OF|Email - viig.mp@gmail.com / dpatel@ckpatel.com

THE LIQUIDATOR Phone - +91 91374 42977

Reg No. - 1BBI/IPA-001/IP-P01373/2018-2019/12155

8 JLAST DATE FOR SUBMISSION OF CLAIMS 23 August 2024

Notice is hereby given that the Mueller Prost Shared Services Private Limited has commenced voluntary liquidation on 24th July 2024.

The stakeholders of Mueller Prost Shared Services Private Limited are hereby called upon to submit a proof of their claims, on or before 23rd
August 2024, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the proof of claims in
person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract pen

Name and Signature of the Liquidator: Dh yam Patel
Place: Mumbai
Date: 26 July 2024

IBBI/IPA-001
[P/P-01373/
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FORM A
PUBLIC ANNOUNCEMENT
( Regulation 14 of the Insol and Bankruptcy Board of India
(Voll y Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MUELLER PROST SHARED SERVICES PRIVATE LIMITED

RELEVANT PARTICULARS
1.| NAME OF CORPORATE PERSON Mueller Prost Shared Services Private Limited
2.| DATE OF INCORPORATION OF 02 May 2017
CORPORATE PERSON
3. AUTHORITY UNDER WHICH Registrar of Companies - Mumbai
CORPORATE PERSON 1S
INCORPORATED / REGISTERED
4. CORPORATE IDENTITY NUMBER / | UT4999MH2017FTC294562
LIMITED LIABILITY IDENTITY
MNUMBER OF CORPORATE PERSON
5.| ADDRESS OF THE REGISTERED 4/B, G. Mayfair 26, S.V. Road, Bandra, Mumbai,
OFFICE AND PRINCIPAL OFFICE Maharashtra 400 050

{IF ANY)OF CORPORATE PERSON
.| LIQUIDATION COMMENCEMENT | 24 July 2024
DATE OF CORPORATE PERSON
7| NAME, ADDRESS, EMAIL Name : Dhansiyam Patel

ADDRESS, TELEPHONE NUMBER | Address : 322, Zest Business Spaces, MG Road,

AND THE REGISTRATION NUMBER | Ghathopar East, Mumbai 400 077

OF THE LIQUIDATOR Email - viig.mp@gmailcom / dpatel@ckpatel.com
Phone - +91 91374 42977

Reg Mo. - IBBI/IPA00L/IP-PO1373/2018 2019/ 12155
8. LAST DATE FOR SUEMISSION OF | 23 August 2024

CLAIMS
Notice is hereby given that the Mueller Prost Shared Services Private Limited has
commenced voluntary liquidation on 24th July 2024,

The stakeholders of Mueller Prost Shared Services Private Limited are hereby
called upon to submit a proof of their claims, on or before 23rd August 2024, to the
liguidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator:  Dhanshyam Patel
Place: Mumbai

Date: 26 July 2024
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